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will be demolished and if so. by what 
time? 

. TliE MINiSTER OF STATE IN THE 
MJNISTERY OF URBAN DEVELOP-
MENT (SHR! DALBIR SINGH): (a) and 
(b) In accordance with the policy of 
the Government, unau1horised colonies 
in Delhi covering residential and commer-
cial strictures constructed therein -upto 
30.6. 7 7 and 16.2. 77 respectiveiy arc to be 
regularised. ·1 he ODA and MCD had 
carried out . surveys during 1977-78 in re-
pect of unauthorised colonies which had 
come up by these cut off dates prescribed 
by the Government. No surveys have 
been carried out in r:!spect of unauthori-
cd colonies that may have come up after 

Sbese cut off dates. These colonies also 
tdo not qualify for regularisation. 

(c) and (d) There is no proposal 
to revise the policy for regularisation of 
unauthorised colonies and to extend the 
cut off dates for regularisat ;on already 
prescribed by the Government primarily 
because auy suL·h extension would cnc0tlf· 
age unauthorised constructioos. 

(e) The unauthorisrd constructions 
which do not qualify for regularisation in 
accordance with the policy of the Govern-
ment are liable to action, including de-
molition action. in accordance with the 
provisions of law in due course. 

[English] 

Cooperathc sugar mill at Badamba, Orissa 

3904. SHRIMATI JAYANTI PAT-
NAIK : Will the Minis1er of AGRICUL-
TURE be pleased to state : 

(a) whether Government have a pro-
posal to set up a co-operative sugar mill 
at Badamba in Orissa; 

(b) if so, the amount sanctioned there-
for by Centre to set up sugar mill at the 
ai,ove mentioned place; and 

(c) the steps taken to exl'edite the 
implcmcn.tation of the proposal ? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF AGRICULTURE 
AND COOPERATION (SHRI YOGEN-
DRA MAKWANA): (a) Yes, Sir . 

(b) and (c) Under a Centrally spons• 
ored scheme, the National Cooperative 
Development Corporation has already re-
leased a loan assistance of Rs. 69. 07 Jakhs 
to the Government of Orisi;a for participa .. 
tion in the share capital of the cooperativ.: 
sugar factory at Badamba. The coopera .. 
tive has to collect requisite share capital 
from the members before the Industrial 
Finance Corporation of India which is to 
provide long term loans, could appraise th• 
project for sanction of the term Joan. 

Crop Insurance Scheme Cur Tobacco 

3905. SHRI C. SAMBU : WlJJ the 
Minister of AGRICUL Tl/RE be pleased 
to state whether there is any proposal to 
bring tobacco under ~·mp insurance 
scheme'? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF AGRICULTURE 
AND COOPERATJON (SHRI YOGEN• 
DRA MAKWANA) : At present there is 
no proposal to ia·clude tobacco under the 
Comprehensive Crop Insurance Scheme, 

i Trans fat ion} 

Long term pri ,~c pol icy for crops 

3906 .. SHRf YlRDHI CHANDER 
JAIN : Will the Minister of AGRICUL· 
TU RE be pleased to state : 

(a) whether Government propose to 
formulate a long-term price policy in re~ 
gard to important e1ops in consultation 
with agricultural e.xp~rts an J scientists· 

' 
(b) if so, the progress made in this 

regard so far; and 

(c) the time by which the said, long. 
term price policy is likely to be placed 
before the House '! 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF AGRICULTURE 
ANO COOPERATION (SHRI YOOEN-
DRA MAKWANA): (a) Y·J, Sir, 




